
L 
L_p 

C4(j Q f 

kt 

A 

FORM No. - 4 

See Rule (12) 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
curlAcK BENCH 

'6 
2 
	2aApplication No ........ ............. .......of 200 2.... / 

Applicant (a) 	 Respondent (s)..Ltmfl 

Advocate for Apphcant 	 ...... Advocate for Respondent (s) 

V 

NOTES OF THE REGS11V 
I 	

ORDS OF THE TRIBUNAL 


